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Growing rape cases in the country

716, SHRIMATI NAZNIN FARUQUE: Will the Minister of HOME AFFAIRS be

pleased to state:

(a) whether it is a fact that the rape cases are growing in the country and
women, girls and girl child are suffering insecurity in both urban and rural areas

including the tea growing States; and

{b) if so, the reasons and details thereof along with the steps being taken by

Government thereon?

THE MINISTER OF STATE IN THE MINISTRY CF HOME AFFAIRS (SHRI R. P
N. SINGH): (a) As per data provided by the National Crime Records Bureau (NCRB),
State/UT wise details of cases registered, cases chargesheeted, cases convicted, cases
in which trial completed, cases conviction rate, persons arrested, persons charge-
sheeted and persons convicted for rape committed against women and children during

2010-2012 are given in Statement-I & 11 respectively (See below).

(b) The President of India on 2nd April, 2013 has consented to the Criminal Law
(Amendment) Act 2013, which have come to force since 3rd February, 2013, on crimes
against women. It has enhanced punishment for crimes like rape, sexual harassment,
stalking, voyeurism, acid attacks, indecent gestures like words and inappropriate touch

etc.

The President of India on 19th June, 2012 had consented to the Protection of
Children from Sexual Offences Act 2012 which provides stringent punishment for

persons who have committed erimes against children.

As per seventh schedule to the Constitution of India ‘Police” and ‘Public Order’
are State subjects and, as such, the primary responsibility of prevention, detection,
registration, investigation and prosecution of crime, lies with the State Governments/
Union Territory Administrations. The State Governments are constantly engaged in
prevention as well as controlling crimes against women and children and monitoring

the same on a regular basis.

The Ministry of Home Affairs convened a Conference of Chief Secretaries and

Director Generals of Police at New Delhi on 4th January, 2013. The meeting was
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presided over by the Home Minister. Again, a Conference of Chief Ministers was held

on 5th June, 2013, where issues of policing related to crime against women, anti-human

trafficking and crime against children were debated at length.

Ministry of Home Affairs has sent several advisories to all States/UTs requesting

them to take all necessary steps in order to prevent crimes against women and children

as well as measures to be taken to assure free registration of crimes and registration

of crimes irrespective of jurisdiction.

®

()
(i)

()

v)

(vi)

(vir)

Advisory on Crime against Women-Measures needed to curb issued on

(04.09.2000.
Advisory on crime against children issued on 14.07.2010.

Advisory on preventing and combating various crimes against Children

1ssued on 04.01.2012.

Advisory on Missing Children-measures needed to prevent trafficking and

trace the children issued on 31.01.2012 and 29.10.2012.

Ministry of Home Affairs has issued an advisory on 22nd April, 2013
whereby the States/Uts were requested to raise the women representation

m Police to 33%.

Advisory on protection of Children from Sexual Offences Act 2013 issued
on 28.05.2013.

Advisory based on Hon'ble Supreme Court directions regarding filing of FIR

mandatorily in case of missing children was issued on 25.06.2013.

(viil) Advisory on Registration of FIR irrespective of territorial jurisdiction and

Zero FIR was 1ssued on 10.05.2013.
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Statement-1

Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV),

FPersons Arvested (PAR), Persons Chargesheeted (PCS) & Persons
Convicted (PCV) under rape during 2010-2012

2010

SI. No. State R CS v PAR PCS TV
1 2 3 4 5 6 7 8
1 Andhra Pradesh 1362 1210 141 1761 1674 173
2 Arunachal Pradesh 47 34 4 40 40 4
3 Assam 1721 1110 a5 1629 1153 117
4  Bihar 795 533 27 892 816 280
5 Chhattisgarh 1012 M2 a4 1198 1203 270
6  Goa 3 44 5 30 62 7
7 Guarat 408 391 33 617 620 40
8  Haryana 720 590 113 866 853 161
9  Himachal Pradesh 160 139 21 197 204 38
10 Jammu and Kashmir 245 177 3 206 259 5
11 Jharkhand 773 705 17 836 an 194
12 Karnataka 586 512 54 7N 703 82
13 Kerala 634 644 45 659 779 52
14 Madhya Pradesh 3135 3089 777 4387 4407 1230
15 Maharashtra 1599 1458 146 2180 2145 a2
16 Manipur 3 4 1 2 5 1
17  Meghalaya 149 80 4 135 73 4
18  Mizoram 2 94 84 112 125 123
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Statement-I

Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV),
Persons Arvested (PAR), Persons Chargesheeted (PCS) & Persons
Convicted (PCYV) under rape during 2010-2012

2011 2012

CR 5 &V PAR PCS RV (CR G &V PAR PCS ROV

o 10 11 12 13 14 15 16 17 18 19 20

1442 1216 111 1758 1783 157 1341 1276 108 1664 1608 178

L2 38 4 47 41 4 46 24 3 47 24 3

1700 1012 179 1470 1080 165 1716 1110 97 1626 1156 153

934 820 210 1185 1036 246 Q7 802 119 1327 138 16l

1053 1027 217 1257 1253 240 1034 988 223 1214 1201 259

439 400 31 621  6l6 46 473 438 31 &7 631 56

733 532 135 801 820 175 668 635 133 40 97 180

168 143 2 187 183 46 183 149 2 259 240 41

2 2l 14 349 346 18 303 257 19 38 387 28

734 604 185 B8 Tl 220 812 62 161 WO M6 196

636 533 4 837 812 R 621 587 65 ®2  S o7

1132 706 31 1226 08 320 1019 %6l 57 1259 1186 62

3406 3223 826 4593 4603 898 3425 3483 547 4822 4842 758

1701 1565 205 2533 2422 268 1830 1616 164 2591 2479 215

53 5 1 24 5 2 63 9 0 46 12 0

130 31 0 128 33 0 164 93 7182 100 7

77 68 46 74 70 40 103 95 6l 122 9% 59
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1 2 3 4 5 6 7 8
19  Nagaland 16 13 14 17 19 12
2 Odisha 1025 1126 132 1363 1369 188
21 Punjab 546 438 166 56 654 244
22 Rajasthan 1571 972 a2 1343 1355 208
Siklam 18 31 2 21 30 1
24 Tamil Nadu 686 487 105 77 682 136
25 Tripura 238 185 2 320 26 £
26 Uttar Pradesh 1563 17 705 2580 1842 134
27 Uttarakhand 121 104 58 17 159 86
28 West Bengal 2311 1866 0 2395 2242 128
Torar Stare 21603 18149 3630 26380 24610 5412
2 Andaman and 24 20 0 30 28 0
Nicobar Islands
30  Chandigarh 31 2 14 44 38 16
31 Dadra and 3 4 2 3 4 2
Nagar Haveli
32 Daman and Diu 1 1 0 1 1 0
33 Dell UT 507 449 141 602 532 201
34 Lakshadweep 0 0 0 0 0 0
35 Puducherry 3 2 1 5 2 1
Torar UT 569 305 158 604 &5 20
Torar A Tnpia 22172 185654 3788 27074 25215 5632

Source: Crime in India

Note: Information on disposal by police and courts includes the information on pending cases

from previous years also.
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o 10 11 12 13 14 15 16 17 18 19 2
3 20 16 27 19 2 21 15 8 s} 21 19
1112 1037 148 1224 1219 204 1458 1336 154 1666 1631 184
4719 426 155 598 571 208 680 512 151 895 &% 201
1800 1119 205 1642 1634 358 2049 1225 230 1807 1778 408
16 12 11 25 12 11 34 A 1 2 20 18
677 478 7 837 611 110 737 558 60 952 862 104
205 238 24 258 248 2 229 26 16 202 215 19
2042 1580 816 3571 2398 1325 1963 1513 619 3593 2508 800
120 & 48 149 143 3 148 128 75 184 187 93
2363 204 79 1870 2104 121 2046 2165 112 1963 2165 124
23582 19258 3876 28083 25687 5470 24157 20033 3251 30144 27976 4433
13 22 0 2 4 0 12 7 3 17 15 3
27 21 9 27 31 10 27 4 9 34 41 11
4 3 0 4 3 0 3 6 1 5 8 2
1 0 0 0 0 0 5 4 1 10 9 1
5712 477 186 707 647 243 706 S8 297 82 862 368
0 0 “1 0 0 1 0 0 0 0 0 0
7 4 0 2 20 0 13 13 1 15 14 3
624 527 19% 795 749 254 766 632 312 973 49 388

24206 19785 4072 28878 26436 5724 24923 215653563 31117 28925

4821
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Statement-I1

Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV),

Persons Arvested (PAR), Persons Chargesheeted (PCS) & Persons
Convicted (PCYV) under rape of children during 2010-2012

2010

Sl. No. State R s vV PAR PCS v
1 2 3 4 5 6 7 8
1 Andhra Pradesh 446 453 25 559 564 30
2 Arunachal Pradesh 12 15 0 14 13 0
3 Assam 39 19 1 4 13 4
4 Bihar 114 73 5 112 xR 2
5 Chhattisgarh 382 3l 103 426 430 89
6 Goa 23 33 2 35 51 2
7 Gujarat 102 100 5 137 141 6
8 Haryana 107 93 24 121 117 27
9  Himachal Pradesh 72 76 8 107 115 11
10 Jammu and Kashmir 8 5 0 5 5 0
11 Jharkhand 0 4 0 0 15 0
12 Karnataka 108 98 14 104 112 9
13 Kerala 208 276 18 240 323 18
14  Madhya Pradesh 1182 1168 228 1410 1390 291
15 Maharashtra 747 614 40 936 873 55
16 Manipur 11 1 0 6 1 0
17 Meghalaya 91 36 2 &4 47 1
18 Mizoram 42 39 20 42 39 30
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Statement-IT

Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV),
Persons Arrested (PAR), Persons Chargesheeted (PCS) and Persons
Convicted (PCV) under rape of children during 2010-2012

2011 2012

CR 5 &V PAR PCS RV (R G GV PAR PCS KOV

9 10 11 12 13 14 15 16 17 18 19 2

646 468 37 20 561 5 613 624 46 a4 5 56
20 19 2 20 19 2 18 11 1 18 10 1
40 28 1 40 24 1 156 a3 0 155 a3 0
a 84 10 93 8] 12 137 113 17 148 141 17

477 46 63 355 552 78 519 524 % 531 540 78
20 24 4 21 29 4 38 23 1 49 29 1

130 121 5 166 164 5 150 143 12 210 201 13

62 27 3 78 2 26 245 15 3% 39 15

70 11 33 81 8 39 3 6 129 118 23

16 14 1 16 14 2 6 2 0 4 2 0
a7 96 13 147 147 16 142 130 17 178 156 19
23 265 16 570 281 14 455 387 2 a4 47 25
1262 1248 245 1524 1520 324 1632 1638 232 1970 1983 279
818 720 £ 1053 9N 61 97 825 451257 1212 47
19 0 0 5 0 0 17 1 0 7 1 0
32 0 48 21 0 31 20 2 34 25 2

36 18 41 37 18 73 64 2 74 64 27
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1 2 3 4 5 6 7 8
19  Nagaland 3 2 1 3 2 1
2 Odisha 74 %0 7 a 22 7
21 Punjab 144 124 47 184 167 30
22 Rajasthan 369 219 46 277 282 63
Siklam 14 39 4] 11 39 0
24 Tamil Nadu 203 177 30 208 188 3l
25 Tripura 107 95 12 9B % 10
26 Uttar Pradesh 451 390 266 678 598
27 Uttarakhand 10 10 8 11 11 30
28 West Bengal 73 57 4 ) &0 5
Torar Stare 5142 4639 916 5090 5891 1185
2 Andaman and 15 8 0 23 8 0

Nicobar Islands
30  Chandigarh 16 21 6 27 2% 8

31 Dadra and 3 3 2 1 1 2
Nagar Haveli

32 Daman and Diu 1 1 0 1 1 0
33 Dell UT 34 277 2 349 419 172
34 Lakshadweep 0 0 0 0 0 0
35 Puducherry 3 2 1 5 2 1
Torar UT 342 312 101 406 457 183
Torar A Tnpia 5484 4971 1017 6398 6348 1368

Source: Crime in India
Note: Information on disposal by police and courts includes the information on pending cases
from previous years also.
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o 10 11 12 13 14 15 16 17 18 19 2

15 0 1 15 0 1 7 14 10 8 24 A

165 130 11 150 150 13 192 174 7 242 232 11

166 148 490 172 132 52 295 19 54 282 234 68

394 272 61 328 326 63 572 408 111 491 438 142

11 12 12 12 12 12 21 30 10 19 12 30

n 11 22 263 192 26 292 242 3 333 25 4

45 8 14 14 % 18 17 B 2 12 45 12

1088 934 405 1573 1328 348 1040 930 250 1581 1349 333

3 21 7 25 25 5 34 31 15 33 30 13

252 108 7 182 115 6 285 186 8 178 138 8

6742 5645 1081 8047 7032 1377 8087 7170 1050 9601 8993 1289

o 19 0 15 43 0 10 5 1 17 8 1
15 11 7 17 2 8 17 21 7 18 18 8
1 1 0 1 1 0 1 1 1 1 1 2
0 0 0 0 0 0 4 4 1 9 9 1

339 322 108 402 340 127 415 368 97 516 507 145

6 4 0 17 16 0 7 o 1 9 13 1

3710 357 115 452 431 135 454 409 108 570 556 158

7112 6002 119 8499 7463 1512 8541 7579 1158 10171 9549 1447




